IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF APRIL, 2026

S.No. KIND OF CASES WPREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE | FB DB SB| TOTAL] FB DB SB| TOTAL|BALANCE
MAIN CASES:- 01.04.2026 30.04.2026
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 15911] o] 15| 137 152] 0 1| 23 24| 16039
2 CIVIL SECOND APPEAL 4915 0| O 69 69] 0 o[ 17 17 4967
3 EXECUTION FIRST APPEAL 125] o] © 7 71 o 0 0 0 132
4 EXECUTION SECOND APPEAL 251 o] o 0 o] 0 0 1 1 24
5 CIVIL MISC. APPEAL 36172] 0| 141| 583] 724] 0| 64| 131 195] 36701
6 CIVIL REVISION 746] o[ O 61 61] 0 of 13 13 794
7 CIVIL REVIEW 784] o] 20 14 34| of 17| 13 30 788
8 INCOME TAX REFERENCE ol of o 0 ol o 0 0 0 0
9 OTHER TAX REFERENCE 118] o] 2 0 2l o 4 0 4 116
10 | TAXCASES ol of O 0 o] 0 0 0 0 0
11 | CUSTOM APPEAL 29| o 1 0 1l o 1 0 1 29
12 | INCOME TAX APPEAL 559] o] 53 0 53] 0 6 0 6 606
13 | WEALTH TAX APPEAL ol of o 0 ol o 0 0 0 0
14 | BLACK MONEY TAX APPEAL el ol o 0 ol o 0 0 0 6
15 | SALES TAX REVISON 774 0] © 15 15 0 0 1 1 788
16 | TESTAMENTARY CASES ol of o 0 ol o 0 0 0 0
17 | COMPANY PETITION 6] of] © 0 0] 0 0 0 0 6
18 | COMPANY EXECUTION PETITION ol of] o 0 o] 0 0 0 0 0
19 | COMPANY APPEAL 6] of] O 0 o] 0 0 0 0 6
20 | COMPANY APPLICATION 75] of o 0 o] 0 0 0 0 75
21 | COMPANY SUIT 12 o[ o 1 11 o 0 0 0 13
22 | COMPANY LIQUIDN. CASES 33 of] O 0 o] o 0 0 0 33
23 | ELECTION PETITION gl o/ o 0 of o 0 1 1 7
24 | SPECIAL APPEAL (CIVIL) 31l o] 3 0 3] 0 2 0 2 32
25 | SPECIAL APPEAL (WRITS) 2331] 0] 120 o] 120] o] 124 0| 124 2327
26 | CIVIL CONTEMPT 3081] of 17| 227 244] 0 4] 85 89 3236
27 | CIVILWRITS } 88949| of 292| 1663] 1955 0| 249[ 1129| 1378] 89526
28 | RECRIMINATION PETITION ol of] o 0 o] o 0 0 0 0
29 | CROSS OBJECTION } 667] o] O 11 1] o 0 1 1 667
30 | CIVIL REFERENCE 6] of] o© of o] o 0 0 0 6
31 | CIVIL TRANS. APPLICATION 228] o/ © 40 401 0 of 16 16 252
32 | CIvIL MISC. PETITION ] ol 0f © 0 0] o 0 0 0 0
33 | CIVIL MISC. APPLN. (WAKF TRIBUNAL) 78] 0 0 1 11 0 0 0 0 79
TOTAL (A)| 155675| of 664| 2819] 3483| 0| 472]|1431] 1903| 157255
CRIMINAL SIDE:- B
1 MURDER REFERENCE 4] o/l of 0 o] 0 0 0 4
2 CRIMINAL APPEAL 35676] 0| 39] 241 280] 0] 35 62 97| 35859
3 CRIMINAL REVISION 12653] o] o 207] 207 O ol 108 108] 12752
4 CRIMINAL MISC. PETITION 27022] o 0| 744| 744 © 1] 914] 915] 26851
(U/S 482 CR.P.C.)
5 CRIMINAL MISC. BAIL 2912 o| of 1817 1817} © o| 1822 1822 2907
(U/S 438 & 439 CR.P.C.)
6 CRIMINAL CONTEMPT 171 of © 0 ol o 0 0 0 17
7 CRIMINAL REFERENCE 4 0of 0 0 o] o 1 0 1 3
8 HABEAS CORPUS 24] 0| 47 0 471 o] 33 0 33 38
9 CRIMINAL LEAVE TO APPEAL 1052| 0 1 28 29] 0 1 1 2 1079
10 | CRIMINAL WRITS 1489 0| 17| 144| 1e61| 0| 10| 126/ 136 1514
11 | CRIMINAL REVIEW o] 0 0 0 ol 0 0 0 0 0
TOTAL (8)| 80853 o] 104] 3181| 3285| 0| 81|3033] 3114] 81024
TOTAL (A+B) | 236528| 0] 768] 6000] 6768] 0| 553] 4464] 5017 238279
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF APRIL, 2026

PREVIOUS] INSTITUTION DISPOSAL CLOSING
SNo. KINDOF GASES BALANCE [FB] DB| _SB] TOTAL] FB] _DB| _SB] TOTAL|BALANCE
MISC. CASES.::- 01.04.2026 30.04.2026
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 |BAIL IN CRIMINAL APPEAL 5149] o 41| 180/ 221] 0| 37| 186 223 5147
2 [BAIL & STAY IN CRL.REVISION 4496] 0| 0| 134] 134] 0 0| 84 84 4546
3 [BAIL & STAY IN CRL.MISC.PET. 264771 o] 1| 654] 655] 0 1] 800| 801] 26331
4 [BAIL&STAY IN CRL.TRAN. PET. & CR 1510 o] o] 104] 104] © o[ 100[ 100 1514
5 [BAIL & STAY IN CRL.CONT.PET. ol o] © 0 0] 0 0 0 0 0
6 |BAIL & STAY IN CRLLA 151 0| 0O 1 1 0 0 0 0 16
7 [CRIMINAL MISC. APPLICATION
(Arising over Crl. Main Cases) 1092) 0 0 55 55 0 0 25 25 1122
TOTAL (C) 38739 o| 42| 1128] 1170] of 38| 1195] 1233| 38676
2 CRIMINAL TRANSFER 87] o[ O 5 5] 0 0 8 8 84
3 STAY IN HABEAS CORPUS o] of 1 0 1l o 0 0 0 1
TOTAL (D) 87 of 1 5 6] 0 0 8 8 85
TOTAL (C+D) 38826 o] 43| 1133] 1176] o] 38| 1203 1241] 38761
TOTAL (A+B+C+D) 275354] o] 811| 7133] 7944] o] 591| 5667| 6258| 277040
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 [STAYINI. T. APPEAL 54 o] 3 0 3l o 0 0 0 57
2 |STAY IN W.T. APPEAL / CUSTA 211 o] O 0 0l 0 1 0 1 20
— | 3 [STAYINO. T. REFERENCE 109 0] 3 0 3l 0 7 0 7 105
~ | 4 [STAYINS. T. REVISION 496 o[ of 15 15| 0O 0 1 1 510
5 [STAY IN CIVIL IST APPEAL 6634] 0] 9| 126/ 135] 0 1 21 22 6747
6 |STAY IN CIVIL 2ND APPEAL 2203] 0of O 68 68 0 0 5 5 2266
7 [STAY IN EXE. FIRST APPEAL 120 0/ O 7 71 0 0 0 0 127
8 [STAY IN EXE. 2ND APPEAL 22] 0 0 0 0l 0 0 1 1 21
9 [STAYINC. M. APPEAL 9901] o[ 90| 195] 285 0of 54| 70/ 124] 10062
10 [STAY IN CIVIL REVISION 675] o] o[ 60 60 0 0 8 8 727
11 |STAY IN CIVIL CONTEMPT 26] 0] O 0 of 0 1 0 1 25
12 |STAY IN SPL. APPEAL (CIVIL) 19] o] 3 0 31 0 2 0 2 20
13 [STAY IN CIVIL TRANS. APPLN. 209] of of 37 371 0 o] 10 10 236
14 [STAY IN COMPANY CASES 19l of O 1 1 0 0 1 1 19
15 |STAY IN SPL. APPEAL (WRIT) 2036] 0| 110 o[l 110] o 114 o 114 2032
16 |[STAY IN WRIT PETITION 42759| o| 142 1565 1707| O 203 965 1168] 43298
TOTAL (E) 65303] o| 360] 2074] 2434] o] 383] 1082] 1465 66272
2 CIVIL MISC. APPLICATIONS 4727 of 46| 143] 189] 0| 29| 159 188 4728
3 | CIVIL MISC. CASES U/S-5 13113| o] 155] 367] 522] O 96| 156/ 252| 13383
4 EXE. MISC.APPLICATION ol of © 0 of 0 0 0 0 0
5 LEAVE TO APPEAL TO S.C. 2l 0f O 0 o] 0 0 0 0 2
TOTAL (F) 17842| o] 201] 510] 711] o] 125] 315] 440f 18113
TOTAL (E+F) 83145| o| 561| 2584] 3145] 0] 508] 1397] 1905| 84385
TOTAL (C+D+E+F) 121971] o] 604| 3717] 4321] 0] 546] 2600 3146] 123146
GRAND TOTAL (ATOF) 358499] 0[1372] 9717] 11089] 0] 1099 7064] 8163] 361425
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